SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
(REGULATION 14 OF THE INSOLVENCY AND BANKRUPTCY BOARD OF INDIA (VOLUNTARY LIQUIDATION
PROCESS) REGULATIONS, 2017)

For the attention of the Stakeholders of MODULAR MINING SYSTEMS INDIA PRIVATELIMITED

SR. PARTICULARS REMARKS
NO.

1 | Name of Corporate Person

Modular Mining Systems India Private Limited

2 Date of Incorporation of Corporate
Person

2 Au'thority under which Corporate Person
is Incorporated / Registered

16/09/2006

Registrar Of Companies-Pune

4 | Corporate Identity Number of Corporate | U72900PN2006FTC129077
Person

5 | Address of the Registered office and
Principal office (if any) of Corporate
Person

6 | Liguidation commencement date of
Corporate Person

7 Name

Address

Office No- 402, 4*" Floor, Pentagon Tower -4 Magarpatta
City, Hadapsar, Pune 411028

16/09/2021

Mr. Milind Kasodekar
Office At: Satyagiri Apartment 3" Floor, 77, Vijayanagar
Colony, 2147, Sadashiv Peth, Pune-411030

Email address
Telephone number

The Registration number of the
Liguidator

milind.kasodekar@kmdscs.com

9822394380

IBBI/IPA-002/IP-N00116/2017-18/10285

Last date for submission of Claim

15/10/2021

Notice is hereby given that the Modular Mining Systems Private Limited has commenced Voluntary Liquidation on
16" September, 2021

The stakeholders of Modular Mining Systems Private Limited are hereby called upon to submit a proof of their
claims, on or before 15" October 2021 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit
the proof of claims in person, by post or by electronic means.

In order to get a copy of the form, you may download the same from the website www.ibbi.gov.in and Insolvency
and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

Submission of false or misleading proofs of claim shall attract penalties.

U e T T IR Lo P

Mr. Milind Kasodekar

Liquidator

REG. NO. IBBI/IPA-002/IP-NO. 0116/2017-18/10285
Date: 17.09.2021

Place: Pune
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MNotice is hereby given that the Modular Mining Systems Private Limited has
commenced Volumary Liguidation on 16th September, 2021

The stakeholders of Modular Mining Systems Private Limited are hereby called
upan to submit & proof of their claims, on or before 15th October 2021 to the liquidator
at the address menfioned against fem 7.

The financial creditors shall submit thiir proof of claims by electranic means only. Al
other stakeholders may submil the proof of claims in person, by post or by electronic
MEENs,

In order to get & copy of the form, wou may download the same from the website
wnw bl gov.in and insolvency and Bankruptcy Boand of india (Voluntary Liquidation
Process) Requlations, 2017)

Subméssion of falss or misleading proafs of claim shall attract panallies,
Mr. Milind Kasodekar

Liguidator
REG, NO. I8BI/IPA-DIIP-NO, 1162017-181 0285 |'

Date : 171092021
Place : Pung
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